
  
  

COURT NO. 18
THE HONOURABLE SMT JUSTICE RENUKA YARA

 To be heard on Wednesday the 20th day of August 2025( AT 10:30 AM - HYBRID MODE ) NOTE-For
Registration

- https://tshc.vconsol.com/register For attending Court Proceedings - https://tshc.vconsol.com/login
(MOTION LIST)

SNO CASE PETITIONER ADV. RESPONDENT ADV. DISTRICT

FOR PRONOUNCEMENT OF JUDGMENT

1 MACMA/352/2023 M VISHNU VARDHAN REDDY
RR1 TO 3 SERVED

WANAPARTHY

FOR PRONOUNCEMENT  OF ORDERS

2 CRLP/630/2024
IA 1/2024(Dispense with
Petition)
IA 2/2024(Stay Petition)

B ROHITH YADAV PUBLIC PROSECUTOR
P NARASIMHULU (R2)
SYNOPSIS FILED USR NO 79577/2025

HYDERABAD

3 CRLRC/791/2024
IA 1/2024(Dispense with
Petition)
IA 2/2024(Stay Petition)

P VISHNUVARDHANA REDDY PUBLIC PROSECUTOR RANGA REDDY

4 CRP/2402/2024
IA 1/2024(Direction Petition)
IA 1/2025(Permission
Petition)

S VIJAYA PRASHANTH G RAVI CHANDRAN
R1 TO R5  app  by m/s G.RAVI
CHANDRAN (ADV)

HYDERABAD

5 CRP/290/2025
IA 1/2025(Stay Petition)
IA 2/2025(Vacate Stay
Petition)

G ALLABAKASH K S SAI PAVAN
R1 APP BY K.S SAI PAVAN ADVOCATE
(25073)

HYDERABAD

FOR ADMISSION

6 CMA/296/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Stay Petition)

SRINADHA RAO NAMA HYDERABAD

7 CMA/297/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)
IA 3/2025(Stay Petition)

V SAMBASIVA RAO HYDERABAD

8 TRCMP/320/2025
IA 1/2025(Stay Petition)

ALLURI RAGHU RAMA ARAVA MEDCHAL-
MALKAJGIRI

9 TRCMP/321/2025
IA 1/2025(Stay Petition)

T SHARATH HYDERABAD

10 MACMA/1061/2025
IA 1/2025(Dispense with
Petition)

T VISWARUPA CHARY HYDERABAD

11 MACMA/1062/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)
IA 3/2025(Stay Petition)

HARINATH REDDY SOMA NIZAMABAD

12 MACMA/1063/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)
IA 3/2025(Stay Petition)

R ANURAG (SC FOR TSRTC) MAHABUBNAGAR

13 MACMA/1064/2025
IA 1/2025(Dispense with
Petition)

B ROJA RAMANI HYDERABAD
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14 MACMA/1065/2025
IA 1/2025(Condone Delay
Petition)

B ROJA RAMANI HYDERABAD

15 MACMA/1066/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)
IA 3/2025(Stay Petition)

A RAMAKRISHNA REDDY NIZAMABAD

16 MACMA/1067/2025
IA 1/2025(Condone Delay
Petition)

KURITI VIJAYA PREM SWAMI NAIDU NIZAMABAD

17 MACMA/1068/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)
IA 3/2025(Stay Petition)

A RAMAKRISHNA REDDY HYDERABAD

18 MACMA/1069/2025
IA 1/2025(Dispense with
Petition)

JAGATHPAL REDDY KASI REDDY HYDERABAD

19 MACMA/1070/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Stay Petition)

A RAMAKRISHNA REDDY M VIJAY REDDY HYDERABAD

20 MACMA/1071/2025
IA 1/2025(Dispense with
Petition)

RAMACHANDAR RAO VEMUGANTI KARIMNAGAR

21 MACMA/1072/2025
IA 1/2025(Dispense with
Petition)

R MADHAVI LATHA KARIMNAGAR

22 MACMA/1073/2025
IA 1/2025(Dispense with
Petition)

T VISWARUPA CHARY HYDERABAD

23 MACMA/1074/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)

T VISWARUPA CHARY HYDERABAD

24 MACMA/1076/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)

RAMACHANDAR RAO VEMUGANTI KARIMNAGAR

25 MACMA/1077/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)

N GANGADHAR NIZAMABAD

26 MACMA/1078/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)
IA 3/2025(Enhancement
Petition)

K HARIMOHAN  REDDY HYDERABAD

27 MACMA/1085/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Condone Delay
Petition)

N GANGADHAR NIZAMABAD

INTERLOCUTORY

28 CMA/298/2025
IA 1/2025(Suspension
Petition)

D RAGHAVENDAR RAO RANGA REDDY
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29 AS/409/2025
IA 1/2025(Suspension
Petition)

G VISHNU MURTHY RANGA REDDY

30 AS/411/2025
IA 1/2025(Injunction Petition)

KATIKA RAVINDER REDDY SANGAREDDY

ADMISSION

31 CRP/1559/2024
IA 1/2024(Suspension
Petition)

S YOGESH VENKATA RANGADAS KANURI
SR> Served  \"Item delivered\" (Addressee)
Postal tracking report herewith enclosed
Memo filed vide USR No.123317/24, dt.
12.12.2024.

BHADRADRI
KOTHAGUDEM

32 CRP/1985/2024
IA 1/2024(Stay Petition)

JELLA SRIKANTH BOMMINENI VIVEKANANDA
KRISHNA KISHORE KOVVURI (R11)
SARAMPALLY MRUDULA (R12)
KRISHNA KISHORE KOVVURI (R5)
KRISHNA KISHORE KOVVURI (R6)
VENKATESHVARLU GUMMADAVELLY
(R4)
KRISHNA KISHORE KOVVURI (R7)

RANGA REDDY
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COURT NO. 18
THE HONOURABLE SMT JUSTICE RENUKA YARA

 To be heard on Wednesday the 20th day of August 2025 (AFTER MOTION LIST)
(DAILY LIST)

SNO CASE PETITIONER ADV. RESPONDENT ADV. DISTRICT

ADMISSION

33 SA/233/2024
IA 2/2024(Stay Petition)

SURESH SHIV SAGAR SRINIVASA RAO PACHWA
MEMO filed vide USR No.71007  dated 16-
07-2025

SANGAREDDY

34 CMA/505/2024
IA 2/2024(Suspension
Petition)
IA 1/2025(Stay Petition)

R GOPI MOHAN GP FOR ARBITRATION
R1 APP
R2 UNSERVED (INSUFFICIENT
ADDRESS),
PROOF OF SERVICE FILED VIDE USR
101614 OF 2024

HYDERABAD

35 CMA/569/2024
IA 1/2024(Dispense with
Petition)
IA 2/2024(Condone Delay
Petition)
IA 3/2024(Stay Petition)
IA 4/2024(Suspension
Petition)

ROHIT POGULA MALIPEDDI SRINIVAS REDDY
SR APP
PROOF OF SERVICE FILED VIDE USR
125406 OF 2024

HYDERABAD

36 CMA/575/2024
IA 1/2024(Condone Delay
Petition)
IA 2/2024(Stay Petition)

J R MONOHAR RAO (SC FOR
ENDOWMENTS) SR UNSERVED(ADDRESSEE DIED AS

PER POSTAL ENDORSEMENT)
PROOF OF SERVICE  FILED VIDE USR
NO. 130706/24

BHADRADRI
KOTHAGUDEM

37 CMA/591/2024
IA 1/2025(Vacate Stay
Petition)

A RAMAKRISHNA REDDY B ROJA RAMANI
R1 APP
R2 UNSERVED (INSUFFICIENT
ADDRESS)
PROOF OF SERVICE NOT FILED AS PER
C.O.DT.27.02.2025

HYDERABAD

38 CRP/864/2024 AADESH VARMA
ASHISH KALE (R4)

HYDERABAD

39 CRP/1695/2024
IA 1/2024(Suspension
Petition)
IA 2/2024(Receive Docs
Petition)

A GANESH RAJ B SUDHAKAR REDDY AND NEERAJA
REDDY
CH SAMSON BABU (R2)
R1 APP BY B. SUDHAKAR REDDY (2244)
R2 APP BY CH SAMSON BABU (1295)
R3 AND R4 ARE NOT NECESSARY
PARTIES VIDE CT
MEMO FILED VIDE USR NO. 54477/24

MEDCHAL-
MALKAJGIRI

40 CRP/1887/2024
IA 1/2024(Stay Petition)

MAGANTI SATYANARAYANA THIMMARAJU RAMCHANDRA RAO
R1 AND R2 APP BY M/S. THIMMARAJU
RAMCHANDRA RAO, ADVOCATE. R3
SERVED. R4 RETURNED UNSERVED NO
SUCH PERSON IN THE ADDRESS. R5
RETURNED UNSERVED ADDRESSEE
ABSENT. MEMO FILED ALONG WITH
ORIGINAL RECEIPT, DELIVERY REPORT
VIDE USR.NO. 71063/2024.

RANGA REDDY

41 CRP/2583/2024
IA 1/2024(Stay Petition)
IA 2/2024(Condone Delay
Petition)

KADIRE AJITH REDDY ASHISH SAMAT HYDERABAD

42 CRP/2787/2024
IA 1/2024(Stay Petition)

K JAMALI
RR-1TO3 APP BY MOHD SHAFIUDDIN
ADVOCATE.

HYDERABAD

43 CRP/3371/2024
IA 1/2024(Suspension
Petition)
CRP/3322/2024

E SREENIVASA RAO K. RAJASHEKAR
SR-APP BY K.RAJASHEKAR ADVOCATE.

NALGONDA

44 CRP/3322/2024
IA 1/2024(Suspension
Petition)

E SREENIVASA RAO K. RAJASHEKAR
SR-APP BY K.RAJASHEKAR ADVOCATE.

NALGONDA
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45 CRP/3568/2024
IA 2/2024(Stay Petition)
CRP/3569/2024
CRP/3570/2024

T VANAJA
R1 DIED PER LRS. R2 TO R4 APP. BY D.
SRINIVAS PRASAD,  R6 TO R10 ARE
NOT NECESSARY PARTIES VIDE C.T.
MEMO FILED VIDE USR NO. 120443, DT.
5.12.2024
R-5 Notice Retd Insufficient Address, proof
Postal cover retd

HYDERABAD

46 CRP/3569/2024
IA 2/2024(Stay Petition)

T VANAJA
D SRINIVAS PRASAD (R2)
R1 DIED PER LRS. R2 TO R4, APP. BY D.
SRINIVAS PRASAD, ADV., R5 NOTICE
SENT NOT YET RETURNED. R6 TO R10
ARE NOT NECESSARY PARTIES VIDE
C.T. MEMO FILED VIDE USR NO. 120444,
DT 5.12.2024

HYDERABAD

47 CRP/3570/2024
IA 1/2024(Stay Petition)

T VANAJA
D SRINIVAS PRASAD (R2)
R1 DIED PER LRS. R2 TO R4 APP BY D
SRINIVAS PRASAD, ADV, R5 NOTICE
SENT NOT YET RETURNED. R6 TO R10
ARE NOT NECESSARY PARTIES VIDE
C.T. MEMO FILED VIDE USR NO 120445,
DT. 5.12.2024

HYDERABAD

48 CRP/3665/2024
IA 1/2024(Stay Petition)
IA 1/2025(Vacate Stay
Petition)
IA 2/2025(Extension
Petition)

J TEJA VARMA M M ALI
PART HEARD

MEDAK

49 CRP/3946/2024
IA 1/2024(Suspension
Petition)

KIRAN REDDY MALLARAPU
K SREENIVAS (R4)
R1 DIED VIDE CT, RR-3 & 4 APP BY
K.SREENIVAS 10941 ADVOCATE.R2-
ADDRESS LEFT WITHOUT
INSTRUCTION.AS PER MEMO FILED
WITH ACKNOWLEDGMENT FILED VIDE
USR NO.129012/24.

NIZAMABAD

50 CRP/60/2025 PILLIX LAW FIRM K SHASHIDAR GOUD RANGA REDDY

51 CMA/69/2025
IA 2/2025(Condone Delay
Petition)
IA 3/2025(Stay Petition)

HARINATH REDDY SOMA
R1 UNSERVED(INCOMPLETE ADDRESS)
R2 UNSERVED(NSP)
FRESH PROOF OF SERVIOCE NOT
FILED

HYDERABAD

52 CMA/156/2025
IA 2/2025(Condone Delay
Petition)

PASHAM SRINIVASULU
SR NOTICE SENT NOT YET RETURNED
PROOF OF SERVICE NOT FILED

HYDERABAD

53 CMA/165/2025
IA 1/2025(Stay Petition)

M KIRAN KUMAR
RR 1 AND 2 UNSERVED (UNCLAIMED)
PROOF OF SERVICE NOT FILED

HYDERABAD

54 CMA/220/2025
IA 2/2025(Condone Delay
Petition)
IA 3/2025(Stay Petition)

SRINADHA RAO NAMA
RR 1&2 UNSERVED(NO SUCH H.NO)
R3 UNSERVED(DOOR LOCKED)
PROOF OF SERVICE NOT FILED

HYDERABAD

55 CMA/221/2025
IA 1/2025(Condone Delay
Petition)

P VENKAT REDDY
R1 NOTICE SENT NOT YET RETURNED
R2 APP
MEMO FILED VIDE USR NO. 70129/25,
DT 15/07/2025

HYDERABAD

56 CRP/392/2025
IA 1/2025(Stay Petition)
CRP/412/2025
CRP/426/2025
CRP/455/2025
CRP/481/2025
CRP/482/2025
CRP/483/2025
CRP/484/2025
CRP/485/2025

GP FOR ARBITRATION GUDI MADHUSUDHAN REDDY
MEMO FILED VIDE USRNO.33465/25

NIZAMABAD
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57 CRP/412/2025
IA 1/2025(Stay Petition)

GP FOR ARBITRATION GUDI MADHUSUDHAN REDDY
MEMO FILED VIDE USRNO.33466/25

NIZAMABAD

58 CRP/426/2025
IA 1/2025(Stay Petition)

GP FOR ARBITRATION GUDI MADHUSUDHAN REDDY
MEMO FILED VIDE USRNO.33472/25

NIZAMABAD

59 CRP/455/2025
IA 1/2025(Stay Petition)

GP FOR ARBITRATION
GUDI MADHUSUDHAN REDDY (R6)
RR-1 TO 5 NOTICE SENT NOT YET RETD
,
R6 APP. BY G. MADHUSUDHAN REDDy
memo filed vide usrno.33471/25
MEMO FILED VIDE USR NO. 42975/25

NIZAMABAD

60 CRP/481/2025
IA 1/2025(Stay Petition)

GP FOR ARBITRATION GUDI MADHUSUDHAN REDDY NIZAMABAD

61 CRP/482/2025
IA 1/2025(Stay Petition)

GP FOR ARBITRATION GUDI MADHUSUDHAN REDDY
SR-APP
MEMO FILED VIDE USRNO.33468/25
MEMO FILED VIDE USR NO.42978/25

NIZAMABAD

62 CRP/483/2025
IA 1/2025(Stay Petition)

GP FOR ARBITRATION GUDI MADHUSUDHAN REDDY NIZAMABAD

63 CRP/484/2025
IA 1/2025(Stay Petition)

GP FOR ARBITRATION GUDI MADHUSUDHAN REDDY NIZAMABAD

64 CRP/485/2025
IA 1/2025(Stay Petition)

GP FOR ARBITRATION GUDI MADHUSUDHAN REDDY
SR-app by g.madhusudhan reddy
advocate.
MEMO FILED VIDE USRNO.33473/25

NIZAMABAD

65 CRP/663/2025
IA 1/2025(Suspension
Petition)
IA 2/2025(Vacate Stay
Petition)

SATHVIK MAKUNUR KOLUGURI SHANTHAN RAO
R1 AND R2 APP BY M/S. K. SHANTHAN
RAO, ADVOCATE.

JAGTIAL

66 CRP/703/2025
IA 1/2025(Stay Petition)

BANKATLAL MANDHANI KEERTHI ARUN KUMAR
U V S LAUR (R11)
U V S LAUR (R12)

MEDCHAL-
MALKAJGIRI

67 CRP/773/2025
IA 1/2025(Stay Petition)

K SAISRUTHIN RAO RAJAGOPALLAVAN TAYI
R1 APP BY M/S. RAJAGOPALLAVAN
TAYI, ADVOCATE. R2 TO R8 ARE NOT
NECESSARY PARTIES VIDE C.T.

JAGTIAL

68 MACMA/1050/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Stay Petition)

HARIJA AKKINENI
K VENKATESH GUPTA (R5)
K VENKATESH GUPTA (R6)

MAHABUBNAGAR

69 CRP/1134/2025
IA 1/2025(Direction Petition)
CRP/1143/2025

VIJAY B PAROPAKARI S N VEERENDER SINGH
R1 TO R3 APP BY S.N.VEERENDER
SINGH ADVOCATE.R4 TO R24 ARE NOT
NECESSARY PARTIES VIDE C.T.

MEDCHAL-
MALKAJGIRI

70 CRP/1143/2025
IA 1/2025(Direction Petition)

VIJAY B PAROPAKARI S N VEERENDER SINGH
R1 TO R3 APP BY S.N.VEERENDER
SINGH ADVOCATE.R4 TO R24 ARE NOT
NECESSARY PARTIES VIDE C.T.

MEDCHAL-
MALKAJGIRI

INTERLOCUTORY

71 CMA/55/2024
IA 1/2024(Stay Petition)

NARENDER KUMAR P K HARIMOHAN  REDDY
MOHAMMED ZUBAIR AKRAM (R3)
A RAMAKRISHNA REDDY (R6)
RR 1, 2 AND 4 APP
R3 APP
R5 UNSERVED (UNCLAIMED)
R6 APP

KHAMMAM

72 CMA/105/2024
IA 5/2024(Permission
Petition)

M RAM MOHAN REDDY (SC FOR TSRTC) M VIJAY REDDY
RR 1 AND 2 APP

HYDERABAD
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73 CMA/328/2024
IA 4/2024(Vacate Stay
Petition)

HARINATH REDDY SOMA VLADIMEER KHATOON
R1 APP,R2 NOTICE SENT NOT YET
RETURNED, PROOF OF SERVICE NOT
FILED

HYDERABAD

74 CMA/333/2024
IA 4/2024(Vacate Stay
Petition)

HARINATH REDDY SOMA C H INDRASENA REDDY
RR 1 TO 4 APP,
R5 NOTICE SENT NOT YET RETURNED,
PROOF OF SERVICE NOT FILED

HYDERABAD

75 CMA/367/2024
IA 1/2024(Suspension
Petition)

C M R VELU SUBBA RAO VADREVU
R1 APP, RR 2 AND 3NOT NECESSARY
PARTIES VIDE CT.

RANGA REDDY

76 CMA/440/2024
IA 3/2024(Vacate Stay
Petition)

SRINADHA RAO NAMA G PRASANNA ANJANEYULU
SUNITHA AKULA (R3)
RR 1 AND 2 APP
R3 APP

HYDERABAD

77 CRP/866/2024
IA 1/2024(Dispense with
Petition)
IA 2/2024(Review Petition)
CRP/868/2024

AADESH VARMA
MANJARI S GANU (R4)
RR1, 2, 7 DIED PER LRS. RR1 TO 3, 5 TO
9 ARE NOT NECESSARY PARTIES VIDE
C.T. R4 APP BY MANJARI S.GANU,
ADVOCATE.

HYDERABAD

78 CRP/868/2024 AADESH VARMA
ASHISH KALE (R4)
RR1 TO 3, 5 TO 9 ARE NOT NECESSARY
PARTIES VIDE C.T. RR-1,2,7 DIED PER
LRS. R4 APP BY ASHISH KALE
ADVOCATE.

HYDERABAD

79 CRP/1570/2024
IA 1/2024(Stay Petition)

G TIRUPATHI REDDY SRINIVAS REDDY BALAKISTI
RR-1&2 APP BY SRINIVAS REDDY
BALAKISTI ADVOCATE.RR-3TO6 NOTICE
SENT NOT YET RETD.PROOF OF
SERVICE NOT FILED.

HYDERABAD

80 CMA/33/2025
IA 3/2025(Stay Petition)

G PAVAN KUMAR SUBRAHMANYA SASTRY MARLA
SR APP
MEMO FILED VIDE USR 21041 OF 2025

HYDERABAD

81 CMA/82/2025
IA 1/2025(Condone Delay
Petition)

V S SUDHAKAR GANDYADAPU RAJESHAM
RR 1TO4 NOTICE SENT NOT YET
RETURNED
PROOF OF SERVICE NOT FILED

VIKARABAD

82 CRP/87/2025
IA 1/2025(Stay Petition)

S SURENDER REDDY G ANIL KIRAN KUMAR
SR-APP BY G.ANIL KIRAN KUMAR 15731
ADVOCATE.

HANUMAKONDA

83 CMA/125/2025
IA 2/2025(Suspension
Petition)

A SRINIVAS G VENKATESHVARLU (SC FOR ESIC)
SR NOTICE SENT
PROOF OF SERVICE FILED ALONG
WITH POSTAL RECEIPT AND TRACK
CONSIGNMENT VIDE USR NO.59033 OF
2025, DATED 23.06.2025

HYDERABAD

84 CMA/130/2025
IA 2/2025(Stay Petition)

A RAMAKRISHNA REDDY
RR 1 AND 5 NOTICE SENT NOT YET
RETURNED
RR 2 TO 4 MINORS REP. BY R1` VIDE CT
PROOF OF SERVICE NOT FILED

HYDERABAD
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85 CMA/142/2025
IA 1/2025(Dispense with
Petition)
IA 2/2025(Suspension
Petition)

K ANNAPURNA REDDY
RR 1 AND 10 DIED VIDE CT
RR 2 AND 5 UNSERVED (NO SUCH
PERSON)
RR 4,7,8,12,13,15 NOTICE SENT NOT
YET RETURNED
RR 3,6 UNSERVED (INSUFFICIENT
ADDRESS)
R9 UNSERVED (DOOR LOCKED)
RR 11 AND 14 UNSERVED (ADDRESSEE
DECEASED)
PROOF OF SERVICE FILED R7 SERVED,
R2 UNSERVED (NO SUCH PERSON), RR
3 TO 6 UNSERVED (INSUFFICIENT
ADDRESS), R12 UNSERVED (NO SUCH
PERSON), RR 13 AND 15 UNSERVED
(UNCLAIMED), RR 11 AND 14 UNSERVED
(DECEASED) VIDE USR NO.59056 OF
2025, DATED 23.06.2025

JAGTIAL

86 CMA/159/2025
IA 1/2025(Condone Delay
Petition)
IA 2/2025(Suspension
Petition)

A.NAVEEN KUMAR VENKATA RAMANA P
SR APP
MEMO FILED VIDE USR NO. 45707/25,
DT 24/04/2025

RANGA REDDY

FOR HEARING

87 CRLRC/382/2025
IA 1/2025(Stay Petition)

MOHD YAKUB ALI VADLAKONDA RAVI KUMAR REDDY
PUBLIC PROSECUTOR (R2)
MEMO FILED USR 54214/2025.
MEMO PROOF OF SERVICE FILED USR
71683/2025.

KARIMNAGAR

FOR EXTENSION OF INTERIM ORDERS (AT 4.00 PM)

88 CRP/329/2024
IA 1/2024(Stay Petition)
IA 2/2024(Extension
Petition)
IA 3/2024(Extension
Petition)
IA 4/2024(Vacate Stay
Petition)
IA 5/2024(Extension
Petition)

SATHVIK MAKUNUR
ALLURI DIVAKAR REDDY (R13)
ALLURI DIVAKAR REDDY
RR1 AND 2 DIED. RR-4 TO 10 ARE
EXPARTE. R3-RETURNED UNSERVED.
DECEASED. RR-11 AND 12-RETURNED
UNSERVED.ADDRESSEE REFUSED AS
PER MEMO FILED VIDE USR
NO.111196/24. R13-APP BY ALLURI
DIVAKAR REDDY ADVOCATE.

JAGTIAL

89 CRP/353/2024
IA 1/2024(Suspension
Petition)
IA 2/2024(Vacate Stay
Petition)

NARESH REDDY CHINNOLLA K KIRAN KUMAR
RR-1 TO 4 APP BY M/S. K.KIRAN KUMAR,
ADVOCATE. R5-NOTICE SENT NOT YET
RETD. PROOF OF SERVICE NOT FILED.

SANGAREDDY

90 TRCMP/426/2024
IA 1/2024(Stay Petition)
IA 1/2025(Amendment
Petition)

VIJAY B PAROPAKARI USAKOYEELA CHANDRASHEKAR
SR APP

KAMAREDDY

91 CRP/1126/2024
IA 1/2024(Stay Petition)
CRP/1130/2024

M V DURGA PRASAD B SHANKER
RR-1 & 2 APP BY B.SHANKER,
ADVOCATE.RR-7 TO 12 AND 17
SERVED. MEMO FILED POSTAL
WEBSITE VIDE USR.NO. 54809/2024. RR-
13 TO 16 ARE NOT NECESSARY
PARTIES.RR-4TO6 RETURNED
UNSERVED.RR-4&5 NO SUCH
PERSON.R6-INSUFFICIENT ADDRESS
AS PER POSTAL RECEIPTS & TRACKING
DETAILS POSTAL DEPARTMENT
WEBSITE MEMO FILED VIDE USR
NO.44818/25.

RANGA REDDY

92 CRP/1130/2024
IA 1/2024(Stay Petition)

M V DURGA PRASAD B SHANKER
RR-1 AND 2 APP BY B.SHANKER,
ADVOCATE. RR-7 TO 12, 17 NOTICE
SENT NOT YET RETD. RR-13 TO 16 ARE
NOT NECESSARY PARTIES. PROOF OF
SERVICE NOT FILED.R3-SERVED.RR-4
TO 6 RETURNED UNSERVED.R4-
NOSUCH PERSON.RR-5&6
INSUFFICIENT ADDRESS AS PER
POSTAL WEBSITE & RECEIPTS &
TRACKING DETAILS FILED VIDE MEMO
USR NO.44819/25.

RANGA REDDY

 8



93 CRP/1484/2024 THOMAS LLOYD POLALI  VENKATESH
R1-APP BY P.VENKATESH ADVOCATE.
R2-NOTICE SENT NOT YET RETD.
PROOF OF SERVICE NOT FILED.

HYDERABAD

94 CRP/1989/2024
IA 1/2025(Vacate Stay
Petition)

M DAMODAR REDDY N AMARNATH
SR-APP BY N.AMARNATH ADVOCATE.

RANGA REDDY

95 CRP/2177/2024
IA 1/2024(Stay Petition)
IA 2/2024(Substitute
Petition)

MOHAMMED SANAULLAH FARHAN SRIDHAR LONKALA
M/S INDUS LAW FIRM (R13)
M/S INDUS LAW FIRM (R12)
M/S INDUS LAW FIRM (R14)
R1 AND R2 APP BY M/S. SRIDHAR
LONKALA, ADVOCATE. R3 TO R9 AND 13
AND R14 ARE NOT NECESSARY
PARTIES VIDE C.T. R10 TO R11
DELIVERED. MEMO PROOF OF SERVICE
FILED ALONG WITH POSTAL TRACK
RECORD VIDE USR.NO. 14479/2025.
MEMO PROOF OF SERVICE FILED VIDE
USR.NO. 91089/2024. MEMO PROOF OF
SERVICE FILED VIDE USR.NO.
119722/2024. MEMO FILED VIDE
USR.NO. 1701/2025.RR-12,13,14 APP BY
M/S INDUS LAW FIRM ADVOCATE.

RANGA REDDY

96 CRP/2702/2024
IA 1/2024(Stay Petition)

K ANNAPURNA REDDY PALLATI CHANDRAMOULI
R1-APP BY CHANDRA MOULI
ADVOCATE.
RR:2> NOTICE SENT NOT YET
RETURNED
RR:3> NOTICE SENT NOT YET
RETURNED
RR:4> SERVED
RR:5 RETURNED
UNSERVED.ADDRESSEE LEFT
RR:6>SERVED
RR:7>SERVED
RR:8>SERVED
MEMO FILED ALONG WITH POSTIAL
RECEIPTSVIDE USR NO.129242/24.

HYDERABAD

97 CRP/3518/2024
IA 1/2024(Permission
Petition)
IA 2/2024(Stay Petition)

TARUN G. REDDY A NAJEEB KHAN
RR 1 to 3: App by Sri A Nazeeb Khan,
6354. vakalat filed vide SR N.108779/2024

HYDERABAD

98 CRP/4169/2024
IA 1/2024(Suspension
Petition)
CRP/4163/2024

PARSA ANANTH NAGESWAR RAO K MALLIKARJUN
RR-1 TO 3 APP
Memo filed vide USR
No.5114/2025,19751/25

BHADRADRI
KOTHAGUDEM

99 CRP/4163/2024
IA 1/2024(Suspension
Petition)

PARSA ANANTH NAGESWAR RAO K MALLIKARJUN
RR-1 TO 3  APP BY 	K MALLIKARJUN (
ADV)
Memo filed vide USR No.5124/25, dt.
21.01.2025.   19752/25 DT.21/2/25

BHADRADRI
KOTHAGUDEM

100 CRP/4185/2024
IA 1/2024(Stay Petition)

K S SUNEEL KONDADI AJAY KUMAR
RR: 1 to 3: APP BY KONDADI AJAY
KUMAR 18659 ADVOCATE.

NIRMAL

101 TRCMP/149/2025
IA 1/2025(Stay Petition)

MIRZA SAFIULLA BAIG K PRADEEP REDDY
SR APP
MEMO FILED VIDE USR NO. 59529/25.

SURYAPET

102 TRCMP/153/2025
IA 1/2025(Stay Petition)

KRISHNA KISHORE KOVVURI NIVARTHI MRUTHYANJAYA SASTRY
SR APP

MEDCHAL-
MALKAJGIRI

103 TRCMP/168/2025
IA 1/2025(Stay Petition)

GAJULA PREM KUMAR
SR SERVED
MEMO FILED VIDE USR NO. 55153/25,
DT16/06/2025

BHADRADRI
KOTHAGUDEM

104 CRP/829/2025
IA 1/2025(Stay Petition)

VINOD KUMAR KETHEPALLY B BALAJI
SR APP BY B. BALAJI (20385)
ADVOCATE
MEMO PROOF OF SERVICE FILED VIDE
USR NO. 39670/2025

MAHABUBABAD
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105 CRP/929/2025
IA 2/2025(Extension
Petition)

R A ACHUTHANAND SYED ILIYAS
SR-APP BY SYED ELIYAS
ADVOCATE.MEMO FILED VIDE USR
NO.38615/25,42818/25,46037/25.

NARAYANPET

106 CRP/998/2025
IA 1/2025(Stay Petition)

R GOPI MOHAN
SR-SERVED AS PER MEMO PROOF OF
SERVICE FILED VIDE USR NO.62727/25.

MAHABUBABAD
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